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SHRI BALACHANDRA MENON
(Kerala) : Considering the consistent
anti-Indian policy of the West German
Government as revealed in the supply
of arms to Pakistan, in the statement
that the West German Government will
consider the recognition of the German
Democratic Republic as an unfriendly
act, in the recent flight over the Gilgit
area and in the position taken up by
the West German Government on the
Arab-Israeli conflict, will the Govern-
ment now at least change their stand
and recognise the German Democratic
Republic whose policies are more in
tune with ours ?

-SHRIMATI INDIRA GANDHI;
Sir, I have already expressed my views
on this.

SHRI BHUPESH GUPTA : What
are your views?
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PAPERS LAID ON THE TABLE

ANNUAL  REPORT (1966-67) AND
ACCOUNTS OF THE CEMENT CORPORATION
OF INDIA LIMITED AND RELATED PAPERS

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN ALIL
AHMED) : Sir, I beg to lay on the
Table a copy each of the following
papers, under sub-section (1) of sec-
tion 619-A of the Companies Act,
1956 :—

(i) Annual Report and Accounts
of the Cement Corporation of
India Limited, for the vyear
ended 31st March, 1967, to-
gether with the Auditors’ Re-
port on the Accounts.

(ii) Review by Government on the
working of the Corporation.

[Placed in Library. See No. LT-
1911/67 for (i) and (ii).}

MINISTRY OF INDUSTRIAL DEVELOPMENT
AND COMPANY AFFAIRS (DEPARTMENT
OF COMPANY AFFAIRS) NOTIFICATIONS

SHRI FAKHRUDDIN ALI
AHMED : Sir. T also beg to lay on the
Table a copy each of the following
Notifications of the Ministry of Indus-
trial Development and Company Affairs
(Department of Company Affairs)
under sub-section (3) of section 642 of
the Companies Act, 1956 :—

(i) Notification G.S.R. No. 1244,
dated the 7th August, 1967.

(ii) Notification G.S.R. No. 1245,
dated the 9th August, 1967.



